National Company Law Tribunal
Allahabad Bench
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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL COMPANY
LAW TRIBUNAL ON 30.01.2018
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C.P. No. 102/ND/2011

Sri P.K.Bajpai for petitioner. Sri Vineet Dubey for Respondent.
Counsel for both parties informed that matter is still pending

before the Hon’ble High court.
In view of this, the matter to be listed on 9" March, 2018.
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